LSUBHASH, PRASAD,.5A
,gmd—&(&kb"rvzd years, belonging to BIHAR VIDHAN.SOBHA. SECRE TARIAT
service and presently working as ASSISTANT..SECTION. OFPICER i

give hereln below the detalls of the assets {immovable, movable, bank balance, etc.) of

1., son/dayghter/wife of DAHENDRA. NARAYAN Savs
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(Assets in joint name Indicating the extent of jolnt ownership will also have to be

given)
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s; | Deseription , Saif Ns!pnulg p;n 1 mmm': 7 ngv:": |
{i) |Cash |, 2oof]| m > ” ><
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Institutions And |, °° "
Non-Banking  |[(F-D)&hon e ® X
Financial
Companies Pedteld
(il ‘Ehggs, (
Lebenturas and | -
' Shares in X X X X o
companies
(iv) | Other financial p,_L',_u o
i | Institutions,
NSS, Postal  [$1934445v x
Savings, LIC  [3932/4 yuy » X X
Policies, etc ~ |§26364090
e 8 3x¢ /Ly
(v} | Motor Vehicles [Bpojcpz434
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{vi) | Jewellery (glve
; details of | 1o g
weight and Yo g (e td X X R
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(vil) | Other assets, oo/
such as values | > /°
of claims / [Tove ek 2K | b X X
 interests ele. =

Note:
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Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companles should be glven. _
* Dependant here means a person substantially dependent on the income of the
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_also have to be Indicated]

[Nwte; Proper‘tles in jnknt awnership indicating the extent of joint ownership wil
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Agricultural Land

- Location(s)

= Survey number(s)
- Exteént {Total
measurement)
-Current market value
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Non-Agricultural Land
- Locatlon(s)

- Survey number{s)

- Extent (Total

measurement}

~Currant market value
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| = Current market

Buildings (Commerdial
and rasidential)
Location(s)

= Survey fdoor
number(s)

- Extent (Total
measurement)

valug

()

| = Extent (Total
{ measurement)

Houses / Apartments,
etc.

= Location{s)

- Survey /door
number{s)
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= Current market
value
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interest in property) A
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I glve herein beluw the details of my fiabilltles / overdues to public financial

Institutions and government dues:- _
[Note ; Please glve separate detalls for each item)

Sr. | Deserl & & mddress of Bank
No, e ] Il"‘I.nTn;il! mrutu:in:ls{s}:: :mj 5 FRET ..,..
& [T )
a) | (i) Loans from Banks SBlveterimary c.,u‘jamm. ¢, SR S8/
(Il} Loans from financial g ' | :
| institutions f ng’“} i
(lit)y Government Dues:
{a) dues to departments X %
dealing with govermment
| accommadation
{b) dues to departmants
dealing with supply of x
water
{c} dues to departments
dealing with supply of x

electricity

Mode Qx':g eznﬁ ay a‘_érba 31 mor'é%TEL
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T(d) dues to departments ~ v
dealing with telephones
(e) dues to departments _
dealing with government pos X
tmnspf?rt {including :
{.Bircraft and helicopters L
() Other dues, If any % %
{b) (i) Income Tax including _ e
surcharge [Also indicate _I_l"ig e
the assessment year upto ox KS.- Q¢ -
which Income Tax Return 3% 81 t}/ X
filed. Giva also Permanent | 2 ppps 41358 E
unk ber (PAN ,
(ii} Weaith Tax [Alsa
| Indicate the assessment Ve %
year upto which Weaith
Tax return filed.] 2 _
(li} Sales Tax [Only in
| case of proprietary R x
business]
| (v} Property Tax N x
€. Personal Dstai|
GPF/CRF/PRAN No. - [PTg /@i A — (20 4
Gender :- (M/F)
te of B 1e - e ,
e o L lelaT1]a Ta (DO/MMAYYY)
Class/Grou e _
ynp B | we
sl " [BVS Secyetaried Sexvice ]
(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Blhar Secretarlat Service etc.)
Home District - r?YMNJ ]
I hereby declare that the above details are true to the best of my
knowledge and belief.
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Date:, 20921 2024

NMote;

Signature C§~LMLQ&—¢—1?{!¢£¢:W
Name of Employes: SUBHASH. LRASAN. SAW
Designation:. ASS)AT.ANT. SELT.ION. REFICER
Department:.BLHAR. VIDHAN, SpBHA, . pﬂ TNA

Please sign each page of the declaration. Asset declaration form

must be In A4 size white paper with computer typed (single side)

in prescribed format.



